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13.04.2017

COURT NO. 36
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.M.C.666/2017  RAMESH AWASTHI   RAMESH GUPTA
     & CRL.M.A 2837/2017  VS. STATE NCT  OF DELHI & ANR   BHARAT SHARMA 

  SAURABH JAIN
                                                             NEHA GUPTA 

  ASHOK KR.GARG
  SMARHAR SINGH KUSUM PANDEY

2. CRL.M.C. 667/2017 GAUTAM SARKAR   RAHUL TYAGI
 & CRL.M.A 2839/2017 VS         SAURABH JAIN NEHA GUPTA

STATE  & ANR   AMIT AHLAWAT 
  SMARHAR SINGH KUSUM PANDEY

3. CRL.M.C.668/2017 MANOJ SHARMA MANU  RAHUL TYAGI
& CRL.M.A 2841/2017 VS  SAURABH JAIN NEHA GUPTA

STATE NCT  OF DELHI & ANR  AMIT AHLAWAT 
      SMARHAR SINGH KUSUM PANDEY

 

COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRL.A 1555/2013 VIKAS MEHTA DINESH MALIK, MANISH MALIK 
VS. STATE GOVT OF AKASH SAINI, MEENAKSHI DAHIYA
NCT DELHI

HIGH COURT OF DELHI                            
12TH APRIL,2017                              REGISTRAR (LISTING)



13.04.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

           COURT NO.  5
HON'BLE DR. JUSTICE S. MURALIDHAR

     AT 10.30 A.M.

1.  O.M.P. 22/2012            BANAS SANDS TTC JV       PRITY SHARMA, YATENDER, PAWAN
                              Vs.PKSS INFRASTRUCTURE         KUMAR BANSAL, MINI PUSHKARNA 
                              PVT LTD. &  ANR                  NAMRATA MUKIN 

2.  O.M.P. (COMM) 517/2016    IRCON INTERNATIONAL LIMITED. CHANDAN KUMAR, RAHUL KUMAR,      
                              Vs. SATYA PRAKASH        ANIRUDDHA CHOUDHURY, ABHEY NARULA 
                              BUILDERS LIMITED.            SHASHANK KATYAYAN 
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